


Form GST REG-03

[See Rule 9(2)]

Reference Number: ZA241221034304A Date: 09/12/2021

To

NEHA RAVINDRAKUMAR PRAJAPATI

YASH ARIAN,, A-1001, NR. VIVEKANAND CIRCLE,, MEMNAGAR,, AHMEDABAD, Ahmedabad, Gujarat, 380052

Application Reference No. (ARN): AA241221019613T                                                             Date: 07/12/2021

 Notice for Seeking Additional Information / Clarification / Documents relating to

Application for Registration

  This is with reference to your Registration application filed vide ARN AA241221019613T  Dated - 07/12/2021  The Department

has examined your application and is not satisfied with it for the following reasons:

You are directed to submit your reply by  18/12/2021

     If no response is received by the stipulated date, your application is liable for rejection. Please note that no further notice /

reminder will be issued in this matter

HARDEVSINH AJITSINH RANA

Commercial Tax Officer

Ghatak 5 (Ahmedabad)

  1 Principal Place of Business - Document Upload - Others (Please specify) - PROVIDE LATEST
MUNICIPAL TAX BILL, INDEX-2 COPY, SALE DEED FOR PRINCIPAL PLACE. NAME OF
OWNER DIFFERS IN ELECTRICITY BILL AND RENT AGREEMENT. NAME DIFFERS IN RENT
AGREEMENT AND GST REGISTRATION APPLICATION.

XXXXXXXXXX

XXXXXXXXXXXXXXXXXXXXXXX
XXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXX

XXXXXXXXXXX

XXXXXXXXXX





Form GST REG-05

[See Rule 9(4)]

Reference Number: ZA241121185257R Date: 30/11/2021

To

NEHA KANTIBHAI OZA

YASH ARIAN,, A-1001, NR. VIVEKANAND CIRCLE,, MEMNAGAR,, AHMEDABAD, Ahmedabad, Gujarat, 380052

Order of Rejection of Application for Registration

          This has reference to your reply filed vide ARN AA241121037197N dated 17/11/2021. The reply has been examined and

the same has not been found to be satisfactory for the following reasons:

Therefore, your application is rejected in accordance with the provisions of the Act.

Mamta Ratilal Kubavat

Commercial Tax Officer

Ghatak 5 (Ahmedabad)

  1 rejected as per field visit report ,Prop Neha oza present. Pan and aadhar verified. Rent agreement shown
digitally in mobile. Rent agreement is done in the name of her husband and for residential purpose only.
No consent letter. No proof of ownership available. She was unaware about the business. Business:
Trading of garments. Business not yet started.

XXXXXXXXXX

XXXXXXXXXXXXX
XXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXX

XXXXXXXXXX

XXXX





Form GST REG-03

[See Rule 9(2)]

Reference Number: ZA240122071486S Date: 18/01/2022

To

INTECHBIT

4TH FLOOR, C 407, GANESH GLORY 11, OFF S G HIGHWAY, JAGATPUR, AHMEDABAD, Ahmedabad, Gujarat, 382470

GSTIN (if available): 24AAGFI6261F1ZJ

Application Reference No. (ARN): AA240122052605Q                                                             Date: 17/01/2022

 Notice for Seeking Additional Information / Clarification / Documents relating to

Application for Amendment

  This is with reference to your Amendment application filed vide ARN AA240122052605Q  Dated - 17/01/2022  The

Department has examined your application and is not satisfied with it for the following reasons:

You are directed to submit your reply by  28/01/2022

     If no response is received by the stipulated date, your application is liable for rejection. Please note that no further notice /

reminder will be issued in this matter

MANISH KALYANBHAI MARU

Commercial Tax Officer

Ghatak 5 (Ahmedabad)

  1 Principal Place of Business - Nature of Possession-Others (Please specify) - Please submit ownership
proof copy of registered dastavej and a copy of original latest light bill and a copy of latest municipality
tax receipt with notarized consent and latest notarized lease deed or notarized  rent agreement for
principle place  with all latest relevant proof

XXXXXXXXXX

XXXXXXX
XXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXX

XXXXXXXXXX
XXXXXXXXXXX

XXXXXXXXXX



Form GST REG-05

[See Rule 9(4)]

Reference Number: ZA240122073562Y Date: 18/01/2022

To

Sweta Mitesh Oza

3, 302, Kalash 5, Paldi, Ahmedabad, Ahmedabad, Gujarat, 380007

Order of Rejection of Application for Registration

          This has reference to your reply filed vide ARN AA2412210895757 dated 29/12/2021. The reply has been examined and

the same has not been found to be satisfactory for the following reasons:

Therefore, your application is rejected in accordance with the provisions of the Act.

URMI CHANDRAKANTBHAI VAJA

Commercial Tax Officer

Ghatak 10 (Ahmedabad)

  1 Not provided your original pan and aadhar card.  Provided pan card of owner of the property is not
original.

XXXXXXXXXX

XXXXXXXXX
XXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXXX

XXXXXXXXXX



Form GST REG-03

[See Rule 9(2)]

Reference Number: ZA240122048537S Date: 12/01/2022

To

MAHENDRASINH KRUSHNADEVSINH SARVAIYA

PLOT NO-21, SURVEY NO-8-2, SHOP NO-03, ADHEWADA, BHAVNAGAR, Bhavnagar, Gujarat, 364002

Application Reference No. (ARN): AA2401220154611 Date: 05/01/2022

 Notice for Seeking Additional Information / Clarification / Documents relating to

Application for Registration

  This is with reference to your Registration application filed vide ARN AA2401220154611  Dated - 05/01/2022  The Department

has examined your application and is not satisfied with it for the following reasons:

You are directed to submit your reply by  21/01/2022

     If no response is received by the stipulated date, your application is liable for rejection. Please note that no further notice /

reminder will be issued in this matter

Biren Pravin Mehta

Superintendent

Ghatak 76 (Bhavnagar)

  1 Principal Place of Business - Address - Others (Please specify) - In the Ownership document, there is
NO mention of "SHOP NO-03".  Please uplaod proper Ownership proof. also uploa dlatest Index-2.

  2 Principal Place of Business - Contact Information - Others (Please specify) - Please upload notarized
Rent Agreement having signature of both the parties on each page along with signature of witnesses (at
last page) in presence of Ld.Notary along with the photo  & photo ID proof duly attested by Ld. Notary.
Also upload PAN card /Driving Licence /Election card of the OWNER of the Principal Place of
Business and the APPLICANT. (scan copy of Original be uploaded).

  3 Principal Place of Business - Nature of Possession - Others (Please specify) - Pl also upload copy of
acknowledged police intimation for Renting the prmises, so that application may be verified from Police
Deptt (Scan copy of ORIGINAL be uploaded)



Form GST REG-03

[See Rule 9(2)]

Reference Number: ZA240921023980O Date: 06/09/2021

To

SHRI HANUMANT PLASTO TECH

PLOT NO 120/A, NEAR GANESH ROAD MILL, GIDC, CHITRA, Bhavnagar, Gujarat, 364004

Application Reference No. (ARN): AA240821155730F Date: 31/08/2021

 Notice for Seeking Additional Information / Clarification / Documents relating to

Application for Registration

  This is with reference to your Registration application filed vide ARN AA240821155730F  Dated - 31/08/2021  The Department

has examined your application and is not satisfied with it for the following reasons:

You are directed to submit your reply by  16/09/2021

     If no response is received by the stipulated date, your application is liable for rejection. Please note that no further notice /

reminder will be issued in this matter

NATVARSINH JIVABHAI MAHIDA

Commercial Tax Officer

Ghatak 75 (Bhavnagar)

  1 Promoters/Partners - Identity Information - Others (Please specify) - please,upload aadhar card and pan
card copy.

  2 Promoters/Partners - Identity Information - Others (Please specify) - please,upload aadhar card and pan
card copy.

  3 Promoters/Partners - Identity Information - Others (Please specify) - please,upload aadhar card and pan
card copy.

  4 Promoters/Partners - Residential Address - Others (Please specify) - please,upload residential premises
proof document.(light bill, tax bill or index copy.)

  5 Promoters/Partners - Residential Address - Others (Please specify) - please,upload residential premises
proof document.(light bill, tax bill or index copy.)

  6 Promoters/Partners - Residential Address - Others (Please specify) - please,upload residential premises
proof document.(light bill, tax bill or index copy.)

  7 Promoters/Partners - Residential Address - Others (Please specify) - please,upload residential premises
proof document.(light bill, tax bill or index copy.)

  8 Authorized Representative - Authorized Representative - Others (Please specify) - please,upload
Authorized Representative latter.

  9 Principal Place of Business - Document Upload - Others (Please specify) - please, upload premises
proof light bill copy.

  10 State Specific Information - State Specific Information - Others (Please specify) - please, upload
Professions Tax E.C /RC Number certificate copy.



Form GST REG-03

[See Rule 9(2)]

Reference Number: ZA2409211052621 Date: 22/09/2021

To

DHARMISHTHA DARSHAN JASOLIYA

PLOT NO 364/B-1, GIDC, CHITRA, Bhavnagar, Gujarat, 364004

Application Reference No. (ARN): AA240921062858V Date: 15/09/2021

 Notice for Seeking Additional Information / Clarification / Documents relating to

Application for Registration

  This is with reference to your Registration application filed vide ARN AA240921062858V  Dated - 15/09/2021  The Department

has examined your application and is not satisfied with it for the following reasons:

You are directed to submit your reply by  01/10/2021

     If no response is received by the stipulated date, your application is liable for rejection. Please note that no further notice /

reminder will be issued in this matter

SANJAYBHAI BACHUBHAI SATHWARA

Assistant Commissioner

Ghatak 75 (Bhavnagar)

  1 Authorized Signatory - Personal Information - Others (Please specify) - Pl provide business experience
of properitor.

  2 Goods and Services - Details of Goods - Details of Goods - Pl provide business detail in brief.

  3 Goods and Services - Details of Services - Details of Services - pl provide brief description of services.











Form GST REG-03

[See Rule 9(2)]

Reference Number: ZA240122023037B                                                                                        Date: 06/01/2022

To

KETUL YOGENDRA PATEL

96/1, NEW KAMDAR  SOCIETY, RAJENDRA PARK, NEAR GAURI CINEMAODHAV, AHMEDABAD, Ahmedabad,

Gujarat, 382415

Application Reference No. (ARN): AA2412210884990                                                             Date: 29/12/2021

 Notice for Seeking Additional Information / Clarification / Documents relating to

Application for Registration

  This is with reference to your Registration application filed vide ARN AA2412210884990  Dated - 29/12/2021  The Department

has examined your application and is not satisfied with it for the following reasons:

You are directed to submit your reply by  17/01/2022

     If no response is received by the stipulated date, your application is liable for rejection. Please note that no further notice /

reminder will be issued in this matter

TINUBEN KISHANBHAI SOLANKI

Sales / Commercial Tax Inspector

Ghatak 23 (Ahmedabad)

  1 Business Details - Details of your Business - Others (Please specify) - Provide business/shop registration
proof. (MSME / gumasta dhara license etc)

  2 Promoters/Partners - Identity Information - Others (Please specify) - Upload original copy of pan card,
election card and aadhar card of PROPRIETOR

  3 Promoters/Partners - Residential Address - Others (Please specify) - UPLOAD ORIGINAL AND
LATEST TAX BILL, ELECTRIC CITY BILL, INDEX COPY, RENT AGREEMENT.

  4 Authorized Representative - Authorized Representative - Others (Please specify) - update details in all
field of your CA/ tax practitioner or any other person.

  5 Principal Place of Business - Address - Others (Please specify) - clarify how business will be carried out
at residential place with supporting documents

  6 Principal Place of Business - Document Upload - Others (Please specify) - UPLOAD ORIGINAL
INDEX COPY

  7 State Specific Information - State Specific Information - Others (Please specify) - UPLOAD BANK
DETAIL
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